Notice

Advocates are requested to supply copy of paper book (s) and
interim/final orders (s) passed by this Hon'ble Court in the cases mentioned in

the list enclosed, along with fresh status, to the Reconstruction Cell,

J
(400

Assistant Registrar
(Civil Revision Branch)



Advocates are requested to supply copy of paper books, interim and final order

(s) passed by this Hon'ble High Court in the cases mentioned below:-

Sr. No.
1
-

Case Type

GSTR

GSTR

Case No.
2
4

Case Year ‘[Parties Name J
1987 NA |

1987 ‘NA

|
i



	1.pdf
	2.pdf


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

